
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF STAKEHOLDERS OF
“IRODE MICROSYSTEMS PRIVATE LIMITED”

1, Name of Corporate Person IRODE MICROSYSTEMS PRIVATE
LIMITED
18/08/2008

Ministry of Corporate Affairs
The Registrar of Companies, NCT of Delhi

Date of incorporation ofCorDorate Person

Authority under which corporate person is
incorporate / registered

4.

5.

6.

7.

Corporate Identity Number of corporate person U92 1 OODL2008PTC 1 82125

( ha, Anand Lok Apt. Mayur Vihar,
of corporate person I Phase-1, New Delhi 110091

Liquidation commencement date of corporate
'ersorl

Name, address, email address, telephone number
and the registration number of the liquidator

05. 1 1 .2023

Name: Suman Pandey,
Add: 2E/207, 2"d Floor, CAXTON HOUSE
Jhandewalan Extension New Delhi – 1 10055.

Email id: ip.sumanpandey@gmail.com, Mobile
No.: 9654772642,
I. P. Registration No.: 1BBI/IPA-002/IP-
NO 1 2 1 8/2022-23/142 1 9

8. Last date for submission of claims 04.12.2023

Notice is hereby given that the IRODE MICROSYSTEMS PRIVATE LIMITED has commenced

voluntary liquidation on 05.1 1.2023 .

The stakeholders of IRODE MICROSYSTEMS PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 04.12.2023, to the liquidator at the address mention

against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

’-N0121

;Y -P-tu dAN PAN

Submission of false or misleading proofs of claim shall attract penalties.

Liquidator
IBBI/IPA-002/IP-NO 1218/2022-23/14219

S

Date 05.1 1.2023

Place: New Delhi
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Extract of Unaudited Standalone FInancial Result{ 1.91
24.8

SI.

No.
Particulars

Tilim-iiIn operations

ProFit / (loss) for the period bente tax and

exceptional items

e period before tax and

after exceptional items

r for th
vo income for the period

e capital (Face value

per share Rs.1/- each)

nBRings per share

a e}

b
Notes:

1. The above results were reviewed bY the Audit Comm1

November 08, 2023.
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Qebsit8 www.smartfinsec.com. IAMCHANDRAPURA,

RJ2006PLC022B28
IRA-PIPES.COM

Place: New DelhI
Date: 08th November 2023
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For and on behalf of the Board of Directors

Efficient Industrial FInance Limited

Sd. I
VIjay Kumar I

DIrector I

DIN NO. 08105303 1

(Rs. In lakh s except the Point No. 7)

results for the
,ber 30, 2023
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Un.audited I Audited
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NORTHERN RAILWAY
&%„NI C

Ref:,I)TonderNobce No. 64/202 b2024 Dated 27/10/2023. S.N.44

ii) Tender No. 07231972Edue on 24/01/2024
In reference to above tender. the due date of opening of tender No. 07231972E has

been prepone frorn Q4/01/2024 to 04/12/2023. All other terms and condition remain
unchanged.

has been published on website
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P- iiiLttoil (formerly Fullerton IndIa CredIt Company LImIted)
-w”w-*"- iotp©de OHl& it)th Fkx)( Olk:e M. 101.102 & 103. 2 North Avenue, Mak#MaxHy,

Barxim Kuda ComM Bandra (E). Mumbai '4CXXBI

SALE NOTIeE FOR SALE OF IMMOVABLE PROPERTIES

[E-Auct}on Sale NoUce of 30 days for Sale of Immovable Asset(s) under the Securttisation

}and Reconstruction of Financial Assets and Enforcement of Securtty Interest Act 2002

I read with provbo to rule 8 and 9 of the SecurttylrMst (Enforcement) Rules, 2002

INobce is hereby given to the pubIIc in generat and in particular to the Borrower(s) and

Guarantor(s) that the below described immovable properties mortgagetVcharged to the

Secured CndRor, the physical possession of which has been taken by the Authorised
IOfFicer of SMFG India Credit Company Limited (Formerty Fullerton India Credit Co.

I Ltd.)/Secured Credtto£ will be sold on -As is where Is”, -As is what is”, and “Whatever
Ith8reis"on18.12.2023 at 11:00 am to 01:00 pm (with unlhnited extensions of 5 minute

jeach), for recovery of Rs. 1,01,70,295/- (Rupees Ono Crore Ono Lakh Seventy

IThousand TWo Hundred NInety FIve antD as on 16.02.2023 and further interest and

lother expenses thereon till the date of realization, due to SMFG India Credit Company
!LimRed (Formerly Fullerton India Credit Co. Ltd.}/Secured Creditor from the Borrowers

jand Guarantor(s) namely PrabhatHatMFG Co, Narender Kumar Sharma, Nima Sharma.
IThe reserve price will be Rs.1,04,50,000/- (RupeesOno Crore Four Lakh FiftyTbousand
I Only) and the Earnest Money DeposIt (EMD) will be Rs.10,45,000/- (Rupees Ten Lakh

FFourty FIve Thousand Only). The last date ofEMDdeposRis 16.12.2023.

IBii®Ma#mMWl o
PROPEFIYBEARINGNO.J-4/2 (ADJOININGPROPERIYNO- WA) MEASURING 45.75

SQ. YDSSrrUATEDATRLiOURI GARDENAREAOF VILLAGETATARPUR DELHI.

Ie, please refer to the link provided SMFG India

Credit Company Limited (Formerly Fullerton India Credit Co. Ltd.)/Secured Creditor’s

websitei .e. www.smfglndla.com

Place: Delhi NCR Date: 09.11.2023 SD/.. Authorised Officer
SMFG IndiaCredit Company Limited (formerly Fullerton IndiaCndtt Co. Ltd.)
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6. Liquidation TaB–a(m.2023
corTxxate person

Name: SumanPandey,7–GieT;iii;;; email address,
Md: 2E/207, 2nd FIm. CAXTON HOUSEtelephone number and the regisVaUon
Jhandewalan Extension New Delhi - 11(X)55,number of the liquidator
Email id: Mobile

No.;WH772642,

1.P. Registration No.:
112182022-23/14219

PRIVATE LIMITED hasNotice is hereby given that the tRaDE
commenced voluntary liquidation on 05.11.2023.

The stakeholders of IRODE MICROSYSTEMS PRIVATE LIMITED are hereby called

upon to submit a proof of their claims, on or before 04.12.2023, to the liquidator at the
address mention against item 7

The 6 nancial creditors shall submit their prmf of claims by electronic means only. AH

other stakeholders may submit the proof of claims in person, by post or by

rrlearls.

Submission of false or misleading proofs of dahn

Date 0$11.2023
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